RAJYA SABHA {20 August, 2004]

(i) One Hundred fiftieth Report of the Committee on Demands for
Grants (2004-2005) of the Department of Secondary and
Higher Education; and

(i) One Hundred fifty-first Report of the Committee on Demands
for Grants (2004-2005) of the Department of Women and Child
Development.

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY
STANDING COMMITTEE ON CHEMICALS AND FERTILISERS

sft sorg W (ARES) - wafy of, # frarr SR e iR IfRe
o) dadlg wmrh ofafr (deedl I o) & FeafolRaa gfdes a) oo-a wfr
{airoft wer @Y A) W geer o v E

i First Report on Demands for Grants (2004-05) of the Minustry
of Chemicals and Fertilisers {Department of Chemicals and
Petrochemicals); and

(i) Second Report on Demands for Grants (2004-05) of the
Ministry of Chemicals and Fertllisers (Department of Fertilisers).

REPORT AND STATEMENT OF THE DEPARTMENT RELATED
PARLIAMENTARY STANDING COMMITTEE ON EXTERNAL AFFAIRS

DR. KARAN SINGH (NCT of Delhi}. Sir, | lay on tha Table a copy
each (in English and Hindi) of the following Report and the Statement of the
Department-related Parliamentary Standing Committee on External Affars
(Fourteenth Lok Sabha):

{ii First Report on Demands for Grants (2Cu4-05}) of the Ministry
of Externat Affairs; and

(i} Statement showing action taken by Government on the
recommendations contained in Chapter | of the Twelfth Report
(Thirteenth Lok Sabha) of the Standing Committee on External
Affairs on Action Taken on the recommendations contamed in
the Eleventh Report (Thirteenth Lok Sabha) of the Commuttee
on Demands for Grants of the Ministry of External Affars for
the year 2003-2004.
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